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 Seventeenth  Loksabha
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 Title:  Regarding  suicides  by  10+2  student  in  Tamil  Nadu  due  to  syllabus

 of  NEET  Examination.

 SHRI  T.  R.  BAALU  (SRIPERUMBUDUR):  Sir,  with  great  anguish

 and  pain,  I  would  like  to  draw  the  kind  attention  of  this  august  House,

 and  also  the  Government  of  India  about  the  said  plight  of  12  students

 who  have  committed  suicide,  all  from  rural  background,  because  of

 NEET  examinations.

 Sir,  they  have  passed  10+2  State  Board  Examination  but  the  NEET

 Examination  is  conducted  only  on  the  basis  of  CBSE  Syllabus.  So,

 within  a  month,  after  10+2  results,  the  students  have  to  take  NEET

 Examination.  They  are  clueless  about  it.  They  do  not  know  anything

 about  the  CBSE  Syllabus.  The  students  are  helpless  and  are  committing

 suicide.  They  are  future  doctors  that  have  committed  suicide.  They  have

 passed  10+2  in  the  State  Board  Examination.  The  Government  of  India

 has  created  a  National  Medical  Commission  for  NEET  Examination

 which  has  to  be  conducted  throughout  India.  A  Dalit  girl  student  from

 Ariyalur  has  committed  suicide.  There  are  twelve  such  incidents,  Anita

 from  Ariyalur,  Subhasri  from  Tiruchi,  Vidhusti  from  Theni,  Pradeepa

 from  Viluppuram,  Kirthana  from  Viluppuram,  Vayushree  from

 Thanjavur,  Manisha  from  Viluppuram,  Subhasti  from  Coimbatore,

 Vigneshwar  from  Ariyalur,  Jyothi  from  Madurai  and  Piya  from

 Dharmapuri.

 माननीय  अध्यक्ष  :  माननीय  सदस्य,  आप  डिटेल  में  नाम  अंकित  न  करें  ।  आप

 विषय पर  बोलें  |
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 SHRI  T.  उर,  BAALU:  All  the  students  have  committed  suicide  because

 of  the  syllabus.  They  are  not  conversant  with  the  CBSE  syllabus.  They

 have  studied  only  the  State  Board  syllabus.  The  examination  is  being

 conducted  in  another  syllabus.  What  is  the  way  out?  They  are  simply

 committing  suicide...(/nterruptions)

 HON.  SPEAKER:  Please  conclude.

 श्री  डीएवी.  सेंधिल कुमार एस.  को  श्री  टी.आर.  बालू  द्वारा  उठाए  गए  विषय

 के  साथ  संबद्ध  करने  की  अनुमति  प्रदान  की  जाती  है  |

 श्री  अधीर  रंजन  चौधरी  (बहरामपुर):  सर,  मैं  आपके  ज़रिए  सरकार  का

 ध्यानाकर्षित  करना  चाहता  हूं  ।  ...(व्यवधान)  सर,  मैं  आपके  ज़रिए  इस  सरकार

 का  और  खासकर  हमारे  देश  के  रक्षा  मंत्री  जी  का  ध्यान  आकर्षित  कराना  चाहता

 हुं  कि...(व्यवधान)  कई  महीने  से  हिन्दुस्तान  के  सारे  लोग  भारी  तनाव  में  हैं,

 क्योंकि  हमारी  सीमा  में  चीन  ...(व्यवधान)

 माननीय  अध्यक्ष  :  माननीय  सदस्य,  बिजनेस  एडवाइज़री  कमेटी  में  चर्चा  करने

 के  बाद  इस  पर  चर्चा  होगी  ।

 श्री  अधीर  रंजन  चौधरी  :  सर,  एक  मिनट  बोलने  दीजिए  ।  राज  नाथ  सिंह  जी  भी

 राजी हैं  ।  सर,  आज  भी  खबर  छपी  है...(व्यवधान)

 माननीय अध्यक्ष  :  शून्य  काल  |  लोक  महत्व  के  अविलंबनीय मुद्दे  ।  ..

 (qui)

 माननीय  सदस्य,  इस  पर  बिजनेस  एडवाइजरी  कमेटी  में  बात  होगी  क्योंकि

 यह  एक  संवेदनशील  मुद्दा है  ।  इसलिए  संवेदनशील  मुद्दे  पर  संवेदनशील  तरीके
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 से  कहना  चाहिए  ...(व्यवधान)

 एडवोकेट डीन  कुरियाकोस  |


